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deartythatthare is abig racket going on wM) 
its rivers? And tiie Public Accounts' 
Committee in its pspoit, at recommendation 
No.17. dearly stated that there shall be a 
CBI inquiry and it was taken i^. May I know, 
why was tt given upper on later on by the 
Government and lor what interest?

[TramlsOorii

SHRIBALRAMSINQHYADAV: Sir.as 
far as this question is concerned I do not 
have any knowledge. This question is about 
modemisatkm. However, I will k>ok into it 
and inform the Merriber.

[Cngfis/i]

SWtlMATIGEETAMUKHERJEE: Sir, 
this is a very sertous questton.

[Tiamlattorii

SHRIMATI VASUNDHRA RAJE: Mr. 
Speaker, Sir, there must be Half-an-Hour 
discusston on it. (htBrwption^

SHRIAYUBKHAN: Speaker, Sir,
first ail I woukl Ike to express my thanks 
to the hon. Member Vasuncfiiraji for raising 
the question which is related to my 
constRuency. A huge amount of Rs. 260 
crores is proposed, to be spent on the 
modernisation of this company. At the same 
time I wouU Hke to point out that due to the 
poNutton caused by it wells of famiers have 
dried up. cultivatkm has been affected and 
50 percent workers of that company have 
become T.B. patients. So. what measures 
are proposedto betaken by theGovemment 
to check this poihJtton?

Sfffil BALRAM SINGH YADAV: The 
amount earmarked for the modemisatnn 
andexpansion scheme Is Rs. 1350ciore not 
Rs. 260 crores. Rs. 95 crores has been 
allocated in the 8th Five Year Plan for the 
Hindustan CopperUd.tocheckthe pdlutkm.

SHRI ANNA JOSHI: Mr. Speaker, Sir,
I wouM like to know whether the project 
report and Geoiogfcal Survey report were 
obtainedpriorto setting up the Khetri Factory

anawnMnerinquiiBSfBgafoifiginecapaDiiii  ̂
of the companies wMsh were given contract 
forthetoi«meUng.rellnlngeto. were made?
I have raised this questkm because the 
Maik-Rilch Company, which was given the 
toll smeUng has now been l)lack-lsted and 
the fresh contract has been given to Trans- 
Mines Company recently started in U.K. by 
Shrl V.P. 3 1 ^  who was once the Adjoining 
Secretary of the farmer company.' 
{MmupUonii

I want to know whether Geological 
Survey was conducted and project report 
was obtained or not and whether the abNRy 
of the conbacted company has been as 
certained or not; if so. then why was it black­
listed?

SHRI BALRAM SINGH YADAV: Mr. 
Speaker. Sir. the hon. Meniiei's question is 
notreiatedtotheotiginalquestkHi. However 
on the basis of the Informatton given by the 
merrber I wouM try to ascertain the positton 
and inform him.
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Regional Office of ONGO at 
VIJayafwada

*308 SHRI K.P. REDDAIAH YADAV: 
WIN the Ministar of PETROLEUM AND. 

' NATURAL GAS be pleased to state:

(a) whether the Govemment propose 
to establish a regtonal office of the Oil and 
Natural Gas Commission at Vijayawada in 
view ofthediscovery of abundant gas and oil 
in Krishna district and In the Godavari basin;

(b) V so. the time by whtoh it is likely to 
be established: and

(c) If not, the reasons therefor?
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T IE  MMiSIER OF PBITROLEUM 
AND NATURAL GAS (SHRI B. 
SHANKARANAND):(a)tD(c).TheSoulhem 
Rsgbnai Offce at Madras and ttie Project 
0(lioealRaiahn«jndiyaieatpi«8BM looking 
aftBrlti»woikolthBama.ONQC««ooraid8r 
openinQ new oliioas as and whan woiMoad 
justliesiL

ffianstatwr^

'brlyaUon Pnfscts

RESOURCES be ptoased to stale:

(a)thenumberafpraposalBtorinlgallon 
prolKte received bytheUnionGovemnient 
during the tast ttwse yeais. State-wise;

(b)ttienunter'ofsucit proposals which 
haye sinoe tieen deaied. Stale-wise; and

(c)thenuni)erofpraposelsstlpending 
with ttw Union Government, State-wise?

*309. SHRI RAM TAHAL 
CHOUDHAHY:

SHRI RAM LAKHAN SINGH 
YADAV:

Will the Minister of WATER

THE MINISTER OF WATER 
RESOURCES (SHRI VIOYACHARAN 
SHUIOA): (a) to (c). A Statement is 
attached.


